
HIGH COURT OF UTTARAKHAND 

DETAIL OF E-MAIL ADDRESSES AND WORK OF VARIOUS SECTIONS OF HON’BLE COURT 

 

(1) SECTION WISE EMAIL ADDRESSES 

SNO NAME OF SECTION EMAIL ADDRESS 

1 Institution Section hcuk.institutionsection@gmail.com   

2 MB Section hcuk.mbsection@gmail.com 

3 Criminal-I Section hcuk.criminalsection1@gmail.com 

4 Criminal-II Section hcuk.criminalsection2@gmail.com 

5 MS Section hcuk.mssection@gmail.com 

6 Appeal-I Section hcuk.appealsection1@gmail.com 

7 Appeal-II Section hcuk.appealsection2@gmail.com 

8 Service-I Section hcuk.servicesection1@gmail.com 

9 Service -II Section hcuk.servicesection2@gmail.com 

 

(2) SECTION WISE CASE TYPES LIST 

APPEAL-1 SECTION 

APPEAL FROM ORDER         AO 

CIVIL REVISION    CLR 

CROSS OBJECTION         CROSS 

SPECIAL APPEAL       SPA 

CROSS APPEAL CROSA 

MATRIMONIAL APPEAL         MATA 

  
APPEAL-2 SECTION 

CROSS APPEAL CROSA 

FIRST APPEAL     FA 

FIRST APPEAL DEFECTIVE        FAD 

REAL ESTATE REGULATERY AUTHORITY 
APPEAL RERAA 

SECOND APPEAL       SA 

  
CRIMINAL-1 SECTION 

U/S 378  C378 

CRIMINAL JAIL APPEAL      CRJA 

CRIMINAL APPEAL       CRLA 

GOVT. APPEAL     GA 

REFERENCE      REF 

SPECIAL LEAVE APPLICATION  SPLA 

  
CRIMINAL-2 SECTION 

FIRST BAIL APPLICATION      BA1 

SECOND BAIL APPLICATION        BA2 

THIRD BAIL APPLICATION      BA3 

FOURTH BAIL APPLICATION       BA4 

FIFTH BAIL APPLICATION BA5 

SIXTH BAIL APPLICATION BA6 

SEVENTH BAIL APPLICATION BA7 
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EIGHTH BAIL APPLICATION BA8 

BAIL CANCELLATION       BAC 

SHORT TERM BAIL APPLICATION         BAST 

CRIMINAL TRANSFER APPLICATION U/S 407  C407 

CRIMINAL MISC. APPLICATION U/S 482  C482 

CAPITAL SENTENCE        CAPS 

CRIMINAL CONTEMPT         CRCON 

CRIMINAL JAIL REVISION  CRJR 

CRIMINAL REVISION      CRLR 

CRIMINAL MISC. CASE CRMC 

MISC. CRIMINAL CASE MCRC 

  
M/B WRIT SECTION 

ARBITRATION APPLICATION ARBAP 

CIVIL TRANSFER APPLICATION U/S 24 C24 

CENTRAL EXCISE APPEAL  CEXA 

CENTRAL EXCISE REFERENCE           CEXRE 

CIVIL CONTEMPT       CLCON 

COMPANY APPEAL         COMA 

COMPANY PETITION        COMP 

COMPANY APPLICATION          COMPA 

CONTEMPT APPEAL         CONTA 

COMMERCIAL TAX REVISION CTR 

ELECTION PETITION      ELEP 

GIFT TAX APPEAL GTA 

GIFT TAX REVISION GTR 

HABEAS CORPUS        HABC 

INCOME TAX APPEAL      ITA 

INCOME TAX APPLICATION ITAPL 

INCOME TAX REFERENCE     ITR 

LAND AQUISITION     LA 

SALES TAX REVISION  STR 

TESTAMENTRY       TEST 

TRADE TAX REVISION      TTR 

TRADE UNION APPEAL  TUA 

VAT REVISION VATR 

WEALTH CONTROL PETITION          WELC 

WRIT PETITION CRIMINAL WPCRL 

WRIT PETITION MISC. BENCH         WPMB 

WRIT PETITION PUBLIC INTEREST LETIGATION WPPIL 

WEALTH TAX APPEAL WTA 

WEALTH TAX PETITION       WTAX 

WEALTH TAX REFERENCE WTR 

WRIT PETITION MISC. SINGLE  (CRIMINAL)      WPMS 

  
M/S WRIT SECTION 

WRIT PETITION MISC. SINGLE        WPMS 

CONSOLIDATION       CONS 

ORIGINAL SUIT (CIVIL SUIT) OS 

RENT CONTROL       RENC 

  
SERVICE-1 SECTION 

WRIT PETITION SERVICE SINGLE         Service Bench (WPSB) 

  
SERVICE-2 SECTION 

WRIT PETITION SERVICE BENCH          Service Single (WPSS) 

 


